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ween Raipur and Waltair are fitted 
with fans. 

No.ne of the 12 narrow gauge III 
class coaches running on Naupada-
Gunupur section is fitted with fans. 

(b) On Raipur-Waltair section, the 
question does not arise. 

On the Naupada-Gunupur section, 
due to low speeds and the very limited 
electrical gene?iltion obtainint on the 
run, it is not possible to increase the 
existing electrical load of the coaches 
by fitting fans. . 

( c) There is no proposal for con-
version of this section into broad 
gauge during the Third Plan. 

(d) The present standard of the 
track dOl!s not permit hieher speed 
on this N. G. section. The question of 
effecting improvement to the track to 
permit higher speeds will be consider-
ed after a decision is talren as to 
whether it will be converted to broad 
gauge or 111ot. 

Bookin&" Ofllce and Waiting Ball OD 
S. E. Railway 

1361. Shri IDaka: Will the Minister 
of Railways be pleased to state: 

(a) whether Government are aware 
of the fact that due to the absence of 
a Booking Office and Waiting Hall 
at halt station of Paravatipuram town 
and a Waiting Hall at Singhpur Road 
on the South Eastern Railway, great 
hardship is caused to the passengers; 
and 

(b) if so, what Government propoae 
to do in this regard? 

The Depaty Minister in the Mln.ls-
strY of Kl'llways (Shri S . V. Rama-
swamy): (a) No, Sir. The existing 
bloking office and waiting hall facili-
ties at Parvatipuram and the waiting 
ball at Singhpur are considered to be 
adpquate at present. 

Cb) However, the Railway adminis-
tration is cont~latlng to extend 
the existing waiting hall at Parvatl-
puram. 

A1111ual Income on Nanpada-Gunapar 
CS.E.) Railway Line 

1368. Shri Ulaka: Will the Minister 
of Railways be pleased to state: 

(a) the annual income on account 
of freights and fares from the narrow 
gauge line on the South Eastern Rail-
way between Naupada and Gunupur 
from the date of nationalisation to 
March 1962; 

(b) the number of passengers and 
load of goods carried by the said 
railway line for the aforesaid period; 
and 

(c) the annual expenditure on the 
said railway line? 

The Deputy Minister in the Minis-
try Of Railways (Shri S. V. Rama-
swamy): (a) to (c). The information, 
is not readily available. It bas been 
called for from the Railway and w'll 
be laid on the Table of the House as 
soon as it is received. 
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btemlon ol IDdo-Norwertan Project 

1310. Shri M. K. Kamara.a: Will the 
Minister of Food and Arrtealtan be 
pleased to state: 

(a) whether there i.s a proposal to 
extend the operation ot the Indo-
Norwegian Project to other parts of 
Kerala State; and 

( b) if s0, the detaila of such pro-
pol&l ! 

The Depat1 l\lbWlller In tbe Mlllill-
trJ of FOOd (Shri A. M. ni->: (a). 
Yes. 

(b) The activities of the Project 
were previously confined to Neenda-
ltara and Cochin areas of Kerala 
State. It is proposed to extend the 
activities in the first in.stance to Can-
nnanore. It has not so tar been decid-
ed to what other areas the Project 
will be extended. 

PliT ExamlaattON 

1111. Sllrl Bat& S!np: Will tbe 
Kin.istier ot Trampod UMl c-m-1-
..Uaa be pleased to ltate: 

(a) whether it is a tact that the 
Post. a.nd TeleeraPhs Department 
wpplies marks obtained by the canc!l-
date9 appearinc in the lllllpecton o1 
Post Offices Bild Inspectors of R.MA 
examinations on ~t; and 

578 ( Ai) I.SO-S. 

(b) it so, reuons tor not supplJlq 
the marks .1ree to all the .candldatN 
like \he U.P.S.C.? 

'l'be Miiliiiter of Transport Ul4 
c-mimleattom csbrl Jadna 
&am> : (a). Yes, Sir. 

(b) The Union Public Service 
Commission gl!nerally" char.res a fee 
for appearing in an ex.amination but 
no fee is .charced for appearinc In the 
Inapectors' examination. 

Town IDQectOn and Wtr.le9 Llee--
IDc Inspeetors of Pa.& omo. 
m~ IPlri a.ta Shlcta.: Will the 

Minister of Transport aD4 CommllDi-
eadOm be pleased to state: 

(a) whether it is a tact that there 
i~ nn reservation for the members of 
scheduled castes and scheduled tribe• 
ln the categories of Town Inspectors 
and Wireless Licensin2 Inspectors of 
th.. Post Offices; 

(b) whether it is also a fact that . 
there was reservation for acheduled 
r.astea and scheduled tribes ID th-· 
eategories in the J"l!8r 1957; 

rel it. so. the reasons ftir wlthdraw-
in1 reservation; and " 

fdl steDs Government propose to 
~ke t... restore reservation in above 
eaterories? 

Tiie Minister of TraullOl"t and Com-
manlcal:ions (Sbrl ·1~u Ram) : 
(a) Yes, Sir. 

(b) No. 

(c) The po61s of Town lolpecton 
and Wireless License lnspf'ctors are 
borne in the clerical cadre with a 
special Pf-Y. Appointments to these 
posts cannot be considered -., promo-
tions. Hence the questlnn ot apply. 
in1 reeervation otders to thMe post. 
dOetl not ariae · 

( d l Doee not an.. 




